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(d) 1if so, the details of the guide-
Lines/fnstructions issued by Govern-
ment 1n this regard; and

(e) to what extent 1t woulg stabilise

the prices of all essential commodi-
ties?

THE MINISTER OF FOOD AND
CIVIL SUPPLIES (SHRI RAQ
BIRENDRA SINGH): (a) to (d) The
strengthening and streamliming of the
Public Distribution System is a con-
tinual process. The Central Govern-
ment has advised the State Govern-
ments/UT Administrations from time
to time among other things, (1 to m-
crease the coverage of population by
opening of new Fair Price Shops
(FPS) or using mobile vans in the
areas which gre unserved or under-
served, (ii) to increase the commo-
dity coverage; (i) to evolve an effec-
tive coordination system among vari-
ous agencies engaged m PDS; (iv) to
organise sale of PDS items in haats
in Triba]l areas; {v) to set up advi-
sory/Vigilance Committees at various
levels; (vi) to monitor the availability
of PDS items to consumerg at field
levels and (vn) to enforce strictly
the provisions of Essentia] Commod:-
tieg Act and similay other legislation
to curb malpractices,

(e) Provision of essential commodi-
ties to the entire countiry through
PDg at more or less stable prices has
a significantly anti-inflationary effect

Scrapping of the Haldia Fertilizer
Project

*131 SHRI P. K. KUNJACHEN
Will the Minister of AGRICULTURE
be pleased to state:

(a) who were involved in the fin-
alisation of the Hindustan Fertilizer
Corporation’s Rs 550 crorres Haldia
Fertilizer Project now to be scrapped.
been fixed on any one of them for
dereliction of duty and squandering
public money and for sabotaging de-
velopmenta] process, and

(b) whether any responsibility and
squandering puhlic money and for
sabotagliig developmental process;
and

(c) it so, the details thereof?

[ RAJYA SABHA]

1

to Questions 4

THE MINISTER OF STATE IN
THE DEPTT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF
AGRICULTURE (SHRI RAM BAHA-
DUR SINGH): (a) The Haldia fertili-
zer Project was formulated by thes
Fertihzer Corporation of India and
approved by the Government No
decision has been taken to scrap the
project

(b) and (¢y Do not arise

Pollution due to rice production

%132 SHRI KRISHAN LAL
SHARMA: Will the Minister of
AGRICULTURE be pleased to state:

(a) whether 1t is a fact that rice
cultivation in the country 1s creating
more pollution at present.

(b) 1f so, whether Government
have analysed the reasong thereof
and 1if so, the details thereof; and

(c) the steps Government prop?se
to take to check without pollution
affecting the production of rice,

THE DEPUTY PRIME MINISTER
AND MINISTER OF AGRICULTURE
AND TOURISM (SHR1 DEVI LA.L).:
(a) Sir, there 1s presently no experi-
mental evidence to show that rice
cultivation increases pollution. -

(by and (c) Does not arise
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